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e F,A'ITENDANCE CUM ORDER SHEET OF THE HEARING THROQGH VIDEO CQNFEEENQNQ BEFORE THE o
T INDORE BENCH AT AHMEDABAD OF THE NATIONAL COMPANY LAW TRIBUNAL ON 11.02. 2021

i . N'gme ofth‘e Cbmpany: o S ‘. ' Bhanu Pratap Smgh Panhar&Ors '
Healthy Busmess Pvt Ltd & Ors

ORDER

Leamed Counsel Mr Abhlshek Sharma appeared for Apphca.nt

L f;,‘,Leamed Counsel Mr HarShvardhan Topre appeared for Respondent no.4 & 5.
f‘Learned Counsel Mr TQ] Shah appeared for ReSpondent no.3.

; Matter,to appear for’ furt_her cons1dera_t10n on 1}2}.03.2021_. e
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Dated this the 11th day of February, 2021 = L B

. Prakash




